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try any private individual to come 
forward? 

Shri Manubbal Shah: I have ex-
plained this several times before this 
House--the circumstances in which 
the Sakarnagar project had to be 
given up and the background reasons. 
Those causes still continue. In the 
Third Plan we have made no provi-
sion for a newsprint factory in the 
public sector. Only the expansion of 
the NEPA factory is beinl under-
taken in the public sector. 
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Mr. Speaker: Evidently, the hon. 
Members want to know this. If ulti-
mately bagasse is found a suitable 
commodity from which paper could be 
manufactured, why was this given 
up? 

Shrl Manubhal Shah: As I explain-
ed earlier, the Sakarnagar factory was 
meant for newsprint. There is no 
difllculty for making paper out of 

bagasse. Already in India !even 
factories are making paper out .of 
bagasse. The Second Pian provided 
for the establishment of a newsprint 
factory in Andhra Pradesh based on 
bagasse. The experiment which we 
carried out with foreign technical 
collaborators in different countries of 
the world proved completely unsuc-
cessful. Therefore, in the second 
Plan, it was given up. Subsequently, 
In Mexico and in Cuba some sugar 
factories of the American industria-
lists have to some extent sucCleedecl 
in using bagasse and that is the pro-
cess which the two private industria-
lists are going to take up. Till we are 
sure that the thing can succeed, 
having had a failure in NEPA we do 
not want togo on with an ~  
process yet. 

.aUem of AssIstance to State 
1InenIm ... 

+ 
{ 

Shrl Barish Chandra 
°Z11. Mathur: 

Shri Ram Krishan Gupta: 
Will the Minister of PlaDnlDg ~ 

pleased to state: 

(a) what conclusions Planning 
Commission has arrived at regarding 
the pattern of assistance to be given 
to the State Governments; 

(b) how it differs from the pattern 
adopted during the Second Five Year 
Plan; and 

(c) what would be the effects of 
this change? 

The Deputy Minister of Plannlnr 
(Shrl S. N. Mishra): (a) to (c). Pat-
terns of Central assistance for State 
Plan schemes and Centrally sponsored 
schemes were recently reviewed in the 
context of the Third Plan. The con-
clusions reached have been intimated 
to the States and will operate in re-
lation to the Annual Plans of States 
for 1962-63 which are at present un-
der discussion. The main object of 
indicating patterns of assistance for 
specific shcemes is to stress the major 
priorities and objectives of the Na-
tional Plan in the plans of States 
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,which are drawn up from'. ~ 
year. An attempt has been 
made to reduce the' number of 
schemes on which there are patterns 
and to introduce simpler patterns. 
Patterns of assistance in several fields 
have been simplified. The process 
bas to be carried further in certain 
other fields. 

SIlrl Barish Chandra Mathur: May 
I know what weightage is given to 
those States which are in a very 
difficult position in respect of 
resources? 

Shri S. N. Mishra: The point that 
the han. Member wants to urge was 
fully taken into consideration in for-
mulating the Plans of the States. 
Moreover, it might well be that the 
Finance Commission might also take 
that aspect into account. 

Shri Barish Chandra Mathur: The 
question before us is the pattern of 
assistance, while determining the 
pattern of assistance to be given to 
the States. So, I want to know whe-
ther in this regard, weightage to the 
less advanced States has been taken 
into consideration or not and, if it 
has been taken into consideration, 
may I MOW to what extent and in 
what measure it has been done? 

The Minister 01 Labour IUId Em-
ployment and Planning (Shri Nanda): 
All the assistance that is passed on to 
the States through these patterns of 
assistance is covered under the total 
measure of assistance to be made 
available to the States for the Five 
Year Plan. Therefore, that question 
does not become of any great 
~ 

Shri Tangaman1: The hon. Minister 
stated that the State Governments 
will be asked to give major prIori-
ties. I would like to know whether 
those schemes which were included 
in the second Plan but were not taken 
up, like electrification of Railway 
Tracks in Southern Railway etc., will 
get the priorities even without the 
State Governments asking for them? 

Shri S. N. Mishra: I presume that 
the lion.' Member is referring to the 
spill-over schemes. 'i'he spill-over 
schemes will naturally receive the 
highest priority, 

Shri Tangamani: They have riot 
been started at all! 

Shri Nanda: In the third Plan, l1li 
drawn up, I think a fresh view is 
taken of all the priorities. GeRerally 
all these schemes which were includ-
ed in the second Five Year Plan and 
have not been completed are brought 
in to the third Plan. 

Shri Becla: Is it not a fact that 
because of the uniformity in the pat-
tern of giving the assistance to the 
State or Centrally-sponsored schemes, 
the more backward States, owing to 
their financial difficulties, are not even 
able to utilise all this assistance, and, 
if so, what consideration is given to 
this aspect? 

Shri Nanda: On the other hand. 
because of the pattern of assistance, 
they should be able to do better on 
account of the assistance, in respect 
of their schemes. 

Sbri Chlntamoni PanicraId: What 
will happen to those States which had 
phased priority for 1962-63 for cer-
tain schemes which were not includ-
ed in the draft third Plan? May I 
know whether those schemes with 
phased priorities will be given pre-
ference over the 1961-62 projects? 

8hri Nanda: I think this question 
is in line with one asked earlier. 

Shri Chin lamoni ~  I want 
to know whether those schemes for 
which certain State, had asked or 
suggested some phased priorities and 
included in the annual plan of 1962-63 
would be given preference over the 
schemes which had priority in the 
1961-62 State Plans? 

Shri Nanda: 
the Plans for 
view all their 
nual Plan ~  

The States produce 
the year taking into 
priorities, and the an-
the year Is considered 
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~ the PlaJmiDc c-mlsoa. nu. • 
what Is ~ from day to da7 
these days. When one State or ~ 
other brings its Plan aec:ordi.q to Ita 
own priorities, they receive certalnly 
the first consideration. 

Shrl ChlntamoJli PaIIipahl: The 
Government of Orissa has already 
suggested the question ot setting up 
of Panchayat industries in the annual 
Plan for 1962-63, which were not in-
cluded in the third Plan itself. May 
I know whether the Government has 
agreed to this programme and has 
given the priority, and has asked the 
Government of Orissa to go ahead 
with this proramme? 

8hri Naada: That State Plan has 
not yet come to the Planning Com-
nusslon. Any new idea is examined 
and then it has to be cleared after 
proper investigation. 

8hri N. R. MlIlliswamy: A pattern 
is really one that depends upon cer-
tain criteria. Could we have some 
idea of some criteria that have been 
adopted in changing the pattern trom 
day to day? Could the Government 
throw some light on this aspect of 
the matter? 

8hrl Nanda: The objective was to 
reduce the number or, to make as few 
patterns as possible. It was a very 
large number before. The number 
has since been reduced to a large 
extent and therefore the prt'!vious 
complications have been avoided. 

Shri Barish Chandra Mathur: Is it 
not a fact that in the course of im-
plementation of the second Plan, cer-
tain States brought forward specific 
difficulties about the pattern of as-
sistance and, if so, how were those 
difficulties resolved? 

Shri Nanda: It was because of the 
difficulties experienced in the past 
that mind was applied to this subject 
again; every effort has been made to 
meet the point of view of the States 
in this matter. 

Shri Barish Chandra Mathur: That 
is exactly what I want to know. What 

. '",ere the difficulties which they rais-

edT How have the1 __ dftQ 
The hon. Minister only lI&ya that 
diftlculties were raised and the,- wen 
resolved. What were the dllllcultia 
aDd how have they beaD reBOIvedr 

8hrl N .... : The very tact ·lbU 
there were a large number of such 
patterns before, the reduction DOW baa 
led to simplicity. 

8hrl Kodi7lUl: Apart trom the 
Government's developmental works. 
there are some special problenuo so 
far as cerain States are concerned. 
For example, this year, in Kerala, I 
want to know whether any pattern 
of assistance has been decided upon In 
this respect and, if so, what is the 
nature of the decision? 

8hri Nuda: There is a whole liat 
which contains the various pattern&, 
and any scheme of the State which 
is not included in these patterns can 
be carried out in spite ot that, becaWMI 
assistance is still available in the form 
of loans for these schemes. 

Shri Sampath: May I know whe-
ther this pattern will be an effective 
means to coun1lervail the effects of 
regional disparity that is now 
persisting? 

Shdi Nanda: It has no regional 
aspect about it. Its relation is to the 
importance of the things to be done 
and to the priorities in terms of cer-
tain national objectives to be realised. 

8hri Barish Chandra Mathur: May 
I make a submission? If you could 
reque'3t the han. Minister to let us 
have a detailed statement giving the 
difficulties whiCh were experienced 
and what they have done--.-what mat-
ters have been referred to and what 
are the things at issue, etc.-that. 
will be good and we may have a 
better understanding. 

Mr. Speaker: Very well; next 
question. 

Shri BarIsh Chandra Mathur: Sir, 
can we not have those things! 

Mr. Speaker: The hon. Member 
makes a suggestion and does not 
allow time even for the Minister to 
think whether those suggestions could 



be ~ or DOl. 'nIat Is tile ..... 
take In aUowiDI ........ to be 
made Oft the floor of tile HouMI I 
am DOt going to aUow auch tblDp. 
(lmern&ption). Hon. Members think 
that the Minisfer mould eury all the 
lntormation with him aDd lmmed1ate-
ly accept their auggestiODI. Ned 
question. 

Botmdary ~  between 
Nepal ad Chbla 

+ r Shri 8hree Narayan Du: 
8hri Radha Kaman: 

1 Shri Bhakt DanIwl: 
Shri D. C. Sharma: 
~ Ajlt ~  Sarbadi: 

.!1! Shri Narasimhan: 
" Sbri N. R. Muniswamy: 
~ Vidya Charan Shukla: 
Shri P. G. Deb: 
Shri Agadi: 
Shri Wodeyar: 
Shri Rarhunath SiDp: 

Will the Prime Minister be pleased 
to refer to the reply given to Starred 
Question No. 1229 on the 5th Septem-
ber, 1961 and state: 

(a) whether the Government at 
India have received a copy of the 
agreement regarding the Sino-
Nepalese boundary; 

(b) whether the same has been 
studied with a view to find as to the 
principles that have been generally 
(allowed in deciding disputed ~  

and 
(c) whether decisions regarding trio 

junctions of Nepal, India and Tibet 
are to the satisfaction of India? 

'Jlle Deputy M1DiStier of External 
Mfairs (Shrimatl Lakshmt MeDon) : 
(a) Yes, Sir. 

(b) The Sino-Nepalese treaty not 
only accepts but affairms the princi-
ples ot custom, tradition, known 
geographical features and watersheds 
as basis for detennination of inter-
national boundaries, vindicating our 
stand on the boundary question. 

(c) Although the description of the 
two trijunctions in the treaty in a 

eeneral .. at PQiDta out tlwllrijllllC-
tiona as Oft our ~  " Is .ut .. 
predae as the JeOgraphical eo-ordI-
nates at these points. The maps 
attached to the treaty havB only now 
been received and are under atudy. 

Slari 81uee H&n,71Ul Du: Kay I 
Iaww w1lether the Govemmeat of 
Nepal consulted the Government of 
India with regard to the poaitton DC 
the trijunctioru; of Nepal. India and 
Tibet and, it so, what was the wg-
gestion given to the Government of 
Nepal! 

8hrimatl LakshmI. MBDIIIl: On a 
previous occasion, I have answered 
that we have given diflnite informa-
tion about the trijunction to the 
Nepalese Government. 

Dr. Ram Subha.g SiDrh: The hon. 
Deputy Minister referred to the prin-
ciples of custom and tradition. May 
I know what has been the tradition 
and custom rearding Mt. EvereR and 
what is the position that the Govern-
ment of India recognise in regard to 
that? 

The Prime Ml.nlster aDd MinIster of 
Enema! Mairs (Shri .Jawallartal 
Nehru): The question ot Mt. Eve-
rest was not referred to us by the 
Nepalese Government or by any other 
authority. We are not directly con-
cerned with it. That is a boundary 
between Nepal and Tibet. The mat-
ter does not require our considera-
tion directly. Indirectly, of course, 

~ are interested. 

Dr. Ram Sabhag Singh: I would 
like to know what position we have' 
been observing so tar in regard to 
Mt. Everest. 

Shri Jawaluu'tal Nehru: The ques-
tion never came before us. Broadly 
we have always considered Everest 
as with'n Nepalese territory. 

Shri C. &. Narasimban: Has the' 
Sino-Nepalese proposal. emerging 
from these talks, to have a road link 
between Nepal and Tibet, been ex-
amined by the Government of India 
from the point of view of defence 
strategy and Indian views communi-
cated to Nepalese ~ 




